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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
(General information relating to legislative and other matters)
Thursday 23™ September, 2004/1,Ashwina 1926 (Saka)

No.59

Sub: DETENTION AND RELEASE OF MEMBERS

AV A N A A S

The following message addressed to the Hon’ble Speaker, Delhi Vidhan
Sabha, Delhi was received from District Magistrate, Office of the District
Magistrate Andaman District, Port Blair:

“I have the honour to inform you that the following Members of Delhi
Vidhan Sabha were arrested/detained under Section 151 of Criminal Procedure
Code 1973 near National Memorial (Cellular Jail), Port Blair at about 1330 Hours
on 21.09.2004 and were lodged at Netaji Stadium, Port Blair subsequently, in
order to prevent the commission of cognizable offences.

Dr. Jagdish Mukhi

Shri O.P. Babber

Shri Mange Ram Garg

Shri Ravinder Nath Bansal
Shri Puran Chand Yogi

Shri Mohan Singh Bisht

Shri Dayanand Chandeliya A
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They were released at around 1500 Hours on the same day 1e.
21.09.2004.7
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